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Production of Petroleum Products

196. SHRI NIHAR LASKAR:

SHRI M. V. CHANDRA- 

SHEKHARAN MURTHY:

SHRI R. V. SWAMlNATHAN:

Will the Minister  of PETRO
LEUM, CHEMICALS  AND FERTI
LIZERS be pleased to state:

(a) whether Union Government are 
likely to raise the petroleum product 
by more than 10 percentage;

(b) if so, whether in the month of 
December the discussion between his 
Ministry and Finance Ministry took 
place;

(c) Whether a number of tentative 
alternative proposals were considered 
by Government;

(d) what is the final decision arrived 
at; and

(e) whether Government are also 
considering for selective reduction in 
the levy of excise duties on petroleum 
products manufactured in the country?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND  FERTILIZERS 
(SHRI H.  N.  BAHUGUNA):  (a>
Government has not taken any deci
sion in the matter,

(b) It is not in the public interest 
to divulge information i-1 this regard.

(c) The entire question is  being
examined. ,

(d) Does not arise in vi \v of (a) 
above.

(e) This cannot be divulged at this 
stage, in public interest.
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Rank Badges in Army and Police

198. SHRI MOHD. SHAFI QURE- 
SHI: Will the DEPUTY PRIME MI
NISTER AND MINISTER OF DE
FENCE be pleased to stater

(a) whether the rank badges worn 
by the army and the police are the 
same;

(b) if so, is he aware that such simi
larity has created both confusion and 
resentment; and




